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Title: Discussion on the Supplementary Demands for Grants in respect of Budget (General) for 2011-2012.

MR. DEPUTY-SPEAKER: The House will now take up item no. 24.
Motion moved:

"That the respective supplementary sums not exceeding the amounts on Revenue Account and Capital
Account shown in the third column of the Order Paper be granted to the President of India, out of the
Consolidated Fund of India, to defray the charges that will come in course of payment during the year ending

the 315t day of March, 2012, in respect of the heads of Demands entered in the second column thereof against
Demand Nos. 1, 2, 4, 6,9, 11, 12, 16, 19, 23, 24, 30 to 33, 38, 40, 41, 45 to 48, 50, 52 to 54, 57 to 61, 66, 72
to 75, 82, 85, 87, 90, 91, 93, 94, 96 and 101 to 105."

Shri Harin Pathak will speak now.
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THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S. PALANIMANICKAM): Both the MoS, Revenue and
MoS, Expenditure are present here in the House.
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SHRI ADHIR CHOWDHURY (BAHARAMPUR): Sir, I rise to support the first batch of Supplementary Demands for Grants,
2011-12. The first batch of Supplementary Demands for Grants include 53 Grants and approval is sought from the
Parliament to authorize gross additional expenditure of Rs.34,724.50 crore; of these, the proposals involving net cash outgo
aggregate to Rs.9,016.06 crore and gross additional expenditure matched by savings of the Ministries, Departments or by
enhanced recoveries aggregates to Rs.24707.84 crore.

Sir, for all the Members of Parliament of this House there is good news. In the last Budget announcement the Government
had proposed to increase the annual allocation under MPLAD Scheme for each Member of Parliament from Rs.2 core to
Rs.5 crore and to honour this commitment made by the Government a Supplementary Grant of Rs.2370 crore is included.
This was a long-standing demand of the MPs cutting across the Party lines and I am thankful to the Government that by
considering our long-standing demand the Government has sanctioned and increased the quantum of MPLADS Fund from
Rs.2 crore to Rs.5 crore and to meet the expenditure it has made the provision of Rs.2370 crore in the Supplementary
Demands for Grants.

The Government is very concerned about the environment. It is because in the present global situation, people all over the
world are getting more and more concerned about environment including clean energy. In this Supplementary Demands for
Grants (General) for 2011-12, the Government is providing a sum of Rs. 1066.46 crore for financing various new projects,
relating to clean energy.

Sir, the Government has always stood with our expatriates, the people who reside in foreign lands. You are well aware that
there is a crisis, which has been brewing up in the Middle East, Arab North Africa and other countries. It has necessitated
the Union Government to evacuate our citizenry remaining there. In this Supplementary Demand, a provision for settlement
of Bills for conducting these evacuation operations has been included.

Sir, in the Budget for the year 2011-12, an announcement was made to increase the rate of honorarium for Anganwadi
workers and helpers. To fulfil this commitment, the Government has proposed an additional cash out go of Rs.1500 crore.
Not only that, to complete the Socio-Economic-cum-Caste Census, 2011, which consist of BPL Census for rural areas, BPL
Census for urban areas and Caste Census in the whole country by the end of December, 2011, the Government has sought



the approval of the Parliament for disbursing Rs. 2300 crore.

Sir, I am appreciating this Government as it has taken an initiative to celebrate 150t Anniversary of Guru Rabindranath
Tagore and Swami Vivekananda. To preach the message of humanity and love, we need to do more and more endeavour
throughout the world, only to convey the message that our civilization believes in 'live and let live'. On that score, the
Supplementary Demands have proposed Rs. 15 crore.

Last but not least, the Government has sought to augment the capital base of NABARD by Rs. 1000 crore, although,
it is a token provision. This will further facilitate the scope of credit to the rural community of our country. However, the
Government is conscious of maintaining the fiscal deficit of 4.6 per cent for the financial year 2011-12.

Sir, my friend, Shri Harin Pathak Ji was deliberating on the economic situation of our country, which in his view is leading
towards a financial mess. I think he was influenced by utter pessimism, which may lead to an abyss of despair.

15.00 hrs.

Since yesterday here we are witnessing a very significant dual between the former Finance Minister and the current
Finance Minister which I must admit has enriched our knowledge and experience. We have gathered many things from that
duel held between the two Finance Ministers.

Only the Achilles' Heels to the Government has candidly admitted is inflation and price rise. We have never disagreed
to it. But at the same time, I would like to refer to two instances which came out in the yesterday's newspaper, The Times
of India. 1 quote the first item:

"Roughly 12 hours before Washington was to run out of time and funds, the Senate passed a deal struck
between Republicans, Democrats and President Barrack Obama to increase the country's debt ceiling and
avert a default."

Now I would quote the second news item:

"India is set to fund a bail out in financial stricken Europe marking a dramatic role reversal from 20 years ago
when it went knocking on the doors of International Monetary Fund to avert the Balance of Payment crisis."

What does it indicate? It clearly demonstrates the financial sinew that we are holding now. Once upon a time, Indians were
treated by the Europeans as white man's burden but now the same Indians are moving forward to rescue the European
economy from financial mess. That clearly vindicates our strength, the dynamism of our economy and our resources.

I would just refer to a few lines from the Mid-Term Appraisal of 11t Five Year Plan:

"The relatively modest slow down in the face of an exceptionally sub-contraction in output in the industrialized
world has established the resilience of Indian economy in terms of its ability to manage a down turn despite
greater openness. While the advanced economies saw their growth decline from a trend rate of 2.0 to 2.5 per
cent to (-) 2.0 to (-) 3.0 per cent, growth in India declined by only about two percentage points."

Sir, Indian financial system was not affected by toxic assets as has occurred in the US and European economies because
we have been pursuing traditionally conservative approach to bank regulations and the conscious Government decision to
adopt a cautious approach in liberalizing capital flows.

It is especially so in short-term debt combined with building up ample foreign exchange reserve. The fact is that our
economy is not solely dependent on exports, rather our economy is domestic demand driven economy and that is why
Indian economy always holds the resilience which is the secret of our economic success. However it is expected by the
mid-term appraisal that if the industrialised countries show positive annual growth of 2.3 per cent in 2010 and 2.4 per cent
in 2011 as is currently thought likely, then it is possible to envisage India's growth rate increasing to around 8.5 per cent in
2010-11 with a further increase to 9 per cent in 2011-12.

However, an important area of concern, the mid-term appraisal has suggested, is the size of the combined fiscal deficit of
the Centre and the States which increased from 6.3 per cent of GDP in 2006-07 to about 10 per cent in 2008-09 and



remained around the same in 2009-10. This Government is making endeavour to raise farm incomes for land owning
farmers and wage income for landless farmers.

Sir, I would like to draw the attention of Shri Harin Pathak because he referred to prices of milk etc. and for his information
I would like to state that most State Milk Federations and metro dairies had increased both the procurement and selling
prices of milk. The latest increase in procurement price of milk took place in June 2011 when the State of Gujarat raised the
price of milk by Rs. 4.86 per litre of milk; Maharashtra by Rs. 2.50 per litre; Madhya Pradesh by Rs. 3 per litre and the
States of Karnataka, Uttar Pradesh and Punjab by Rs. 5 to Rs. 5.36 per litre. On the other hand, what steps did the Central
Government take in this regard? Duty for Skimmed Milk Powder was reduced from 15 per cent to 5 per cent for import upto
aggregate of 10,000 MTs in a financial year. Import of 30,000 tonnes of milk powder and 15,000 tonnes of milk pack was
allowed at zero Duty to NDDB during 2010-11.

Now, the situation is that inflation of 31essential commodities has declined to 7.7 per cent in April — June, 2011 from 14.5
per cent in April — June, 2010 and 24.51 per cent in December 2009. That means the measures that had been taken by this
Government is now Yyielding positive results.

However, we are not at all satisfied. Only today, the hon. Finance Minister has suggested that we need growth with
moderate inflation. Yes, we need growth with moderate inflation.

15.10 hrs.
(Shri Francisco Cosme Sardinha in the Chair)

He has clearly mentioned that there is no inherent contradiction between growth and inflation. Even RBI's concept of
credit policy is that the global economic situation is still under pressure. We are witnessing the political turmoil of the
Middle East and North Africa which has a cascading effect throughout the world including India. So, we cannot evade the
situation occurring in other parts of the world.

However, there are some problems to which I would like to draw the attention of the Government also. Sectors like
manufacturing, mining and quarries have seen considerable erosion of growth momentum over the last one year
Consumption - demand is still holding but a sharp decline in the growth of investment is a matter of major concern. We
know that bellweather of any economy is the IIP, that is, Index of Industrial Production. Insofar as IIP is concerned, there is
a decline in industrial production. It has registered a decline of 6.3 per cent in growth whereas in the corresponding period
of 2010, it was 13.1 per cent. State of weakness is visible in the growth of capital goods segment, intermediate goods
segment and consumer goods segment. These all have to be taken into cognisance.

Furthermore, there is a perceptible decline in the performance of our core sectors where growth has been dipping.
From 8.5 per cent in April, 2010, it has come to 4.6 per cent in April, 2011. Sectors like natural gas, fertilisers, cement and
steel are largely responsible for this poor performance. However, a silver lining is appearing in the coal sector where, from
negative growth, we are moving towards 2.8 per cent in April, 2011. There are problems and these problems are inherent
in economy. By prudential way, by taking effective measures, we have to minimise the adverse impact of economy and
there lies the success of any economic policy. Exports have registered a growth of 34.4 per cent over the same month of
the previous year. However, in April, 2011, imports registered 14.1 per cent growth in comparison to previous year. So,
naturally, we have to do many things in a manner which can create more investments, investor confidence so as to sustain
the advancement of our economy.

There should be no panic regarding foreign exchange reserves as was illustrated by Shri Harin Pathak. In April, 2011
the total Indian foreign exchange reserve was 313 billion dollars. It is a robust foreign exchange reserve. So, we need not
to be perturbed over of the worry. Agri and allied sectors also registered a strong growth. This year 241 million food grains
have been produced by our farmers, for whom we are all proud of. Adequate stock, including strategic reserves, is in place.
So, we need not push any panic button in regard to our economy.

I would like to draw the attention of the Opposition benches to the fact that during their regime the quantum of rotten food
grain was 2.1 lakh tonnes. But now, during this regime, it has been drastically reduced to the level of 0.06 lakh tonnes. Of
course, there are some news often coming up about the rotten food grains. It has been reduced from 2.1 lakh tonnes in the
year 1990 to 0.06 lakh tonnes now.

So, now I would like to draw the attention of this Government to an issue which is very much related to my State West
Bengal; my neighbouring State, Jharkhand; and the entire Eastern India. We are well aware that in the year 1948, by an



Act of Parliament, the Damodar Valley Corporation was constituted, as a replica of Tennessee Valley Project of the USA.
One of the founders of our country, Pandit Jawaharlal Nehru conceived the Damodar Valley Corporation, which was
regarded as a dream project with multi-purpose objectives. The vision includes for the welfare of the command area. This
kind of multi-purpose project was conceived by our leader and this proposal was moved by no less a person than Shri
Gadgil in the Constituent Assembly. But now the Damodar Valley Corporation is in distress because the DVC has been
starved of requisite funds. It cannot bear the equity that is required for maintaining the growth and for maintaining the
commitment made by it. You are well aware that this Government has proposed 'Power for all by 2012'. To realise that
objective the DVC was entrusted with the crucial task of generating 7,000 megawatts of power.

This requires an investment of about Rs.36,500 crore. It was proposed that out of the Rs.36,500 crore, a sum of
Rs.12,500 crore was to be derived by internal resources and the balance of about Rs.24,000 crore was planned to be raised
through borrowing. As the participating members, the Central Government, the West Bengal Government and the Bihar
Government which is Jharkhand Government now, are supposed to pay the due. But the fact is that since 1969, the
participating Government has stopped paying its capital contribution. Since 1969, a meagre sum of Rs.214 crore was paid
by the participating Government. As a result of it, the DVC is now not in a position to fulfil its commitment and the
statutory regulations. So, it needs funds.

In the year 2003, Parliament passed the Electricity Act. You will be astonished to note that by the Electricity Act, the DVC,
which was deemed to be a State, was brought within the purview of the Electricity Act. It means that the DVC was
rendered simply to be a power generating utility like the NTPC ignoring the statutory, multi-purpose mandate as enshrined
in the DVC Act, 1948. However, there was an Electricity Act in the year 1948 itself. Along with it, there was an Act of 1948
called the Damodar Valley Corporation Act. But by the Electricity Act of 2003, the DVC was brought under the purview of
the regulatory regime. Therefore, it has lost its pre-eminence in tariff fixation and other freedoms that the DVC had been
enjoying since its inceptions. ...(Interruptions)

The DVC was brought to the regulatory arena wherein the Central Electricity Regulation Commission will fix the generation
and transmission tariff and the respective State Electricity Regulation Commissions of West Bengal and Jharkhand will fix
the distribution tariff leading to a multiple tariff regime with protracted legal complications and subsequent suffering of the
DVC and its beneficiaries. The DVC is a statutory Corporation. It is not a company like the NTPC. So, it cannot borrow funds
from the capital market. Therefore, the DVC has to depend upon internal resources and the equity which is supposed to be
provided by the participating States and the Central Government. But the Central Government is now paying meagrely to
the DVC. It has, in turn, suggested the DVC to go for additional borrowing while the DVC has been seeking capital grant to
save it from collapse.

Sir, 11,000 employees are working in the DVC. Sir, 14,000 pensioners are also eking out their livelihood from DVC. DVC as a
multipurpose organisation generates power, provides water, helps to irrigate the land in the command area and various
kinds of social activities as that is the mission of DVC. But the fact is that the Government of India over the years has been
playing step-motherly role towards the DVC. It is a national asset. It was conceived by Jawaharlal Nehru, Bidhan Chandra
Roy. It is the lifeline of Bengal and Jharkhand. So, I would request the concerned Minister to help the DVC by infusing
capital contribution so as to retrieve it from the financial morass that has been dawning on DVC over the years. I think my
colleagues from West Bengal and Jharkhand would also support my argument but I do not hear any voice from Dr. Ram
Chandra Dome.

Sir, the dichotomy is very curious when WBSCTCL is earning the rate 5.6 per unit; CESC — 4.11; DPL 3.51; DVC — 2.94. The
total cash outflow Rs.395 crore; less cash inflow Rs.325 crore; shortfall revenue minus Rs.70 crore. So, DVC requires now
at least Rs.5,000 crore to run the organisation and to maintain its social commitment. Not only, the character and nature of
Damodar Valley Corporation needs to be restored. It should not be thrown away in the garbage under the Electricity
Regulation Act, 2003 and the pristine character of DVC which was envisaged by an Act of Parliament needs to be restored.

I am hailing from a district called Mushirabad, which is the largest jute producing district in the country. The Government
should make sincere efforts to revitalise the jute industry in view of the fact that the global market is keen to see the
organic fibre. But the fact is, there is some sort of monopoly by some entrepreneur traders and businessmen who have
ruined the prospect of jute industry. Now, the jute growers of West Bengal, Assam and other parts of eastern India have
been suffering for not being able to get the remunerative prices. So, I would request the hon. Finance Minister to intervene
in to it so that Jute Corporation of India should come forward and procure the jute from those areas because now the jute
growers are really suffering from financial crisis.

Sir, T would like to raise two short points before concluding my speech. We are advancing towards more modernity and
towards more technology savvy regime. In this regard, I would like to draw the attention of the Government that there is



an organisation called the Credit Information Bureau India Limited (CIBIL). Though hardly 2 to 3 per cent of total
transactions in India are being done through credit and debit cards, the number of people using them here may be more
than the total population of many West European countries. However, still it is very insignificant. People are not well
conversant with the credit and debit market. So we need a social security number as it exists in countries like the United
States of America, Canada etc. so that loan seekers in India, especially those who are educated and working as executives
tend to buy things now and pay later. Credit business in India is shabbily organised. Therefore, I would like to draw the
attention of the hon. Finance Minister that he should take it into cognisance because we are gradually moving towards a
more modern India.

Then, as far as credit cards are concerned, more and more people are now going to be accustomed of using credit cards.
There are mainly three different credit cards which are accepted and used in this country, namely Visa, Master and
American Express. But the agony of Indian credit card holders is that they are made to pay interest on the balance amount
to the tune of 40.80 per cent per annum or even more which is much higher than the one which is charged to a person with
credit card in a West European country or in America and the credit card companies are charging the customers to a
number of services like cash advance, duplicate statement, fuel surcharge etc. By resorting to these methods, they are
simply squeezing out the customers. So our customers are compelled to pay hefty fines and penalties for meeting their
aspirations. Therefore, I would propose that there should be some rationality and parity to what these credit card
companies charge in comparison to Western Europe, USA, Canada and other developed countries.

Sir, our country is a vast, multi-religious a pluralist country and we have many problems. But this Government is marching
forward to include all the segments of our society so that the benefits of our economic growth permeate to the grass root
level of our society. I think this Government is going in the right direction and our future is bright.

With these words, I support the first batch of Supplementary Demands for Grants (General) for the year 2011.12.

off diclog AR (Biomsdl): 78I, 3muot #31 ad 2011-12 sofcToll b 3o[gD idT W2 dictol P T T R, sAP fore St §) el
Steter urc 61 3w A off 36 urad ot and IAeft sl oft sreflz Foter St ot oft ot a1 ey IRBR at 2011-12 F fore 3.724 s Wi i Aler
ol ®2 31 3, IB yfer aif & fore v Fammfde gfegen 3 IRPR of dlsiel ad ¥ 3.43 €A @I delc 3 3

el off SIS R Td AR A 98 g8 3 Abel @] 3culg, St & are 3 ust 3R AUt $ o3 Aeamfora AcH of 3wol AR 3 3
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€183 3d: 5.5 yferorT 3 Addr 3 Aus [ASSl P e 3 STal AP IRPR DI ARANID I &, T8 oll GolR AT D IR AP AT 3T 3
cifcpol 3ioldIol A SAGI A Dol W AAG DI AR clofl usdl &) A v Faiidd yfpen 8 3iiz AfeTe IRDR 3A AAG 3 A2 3l &) & 3l
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g, Jorcht HidT U2 391 fipetoll &=urel S ure 3) 3iret off B3 wge1 3 2T 8, S 91 3 IST 31w Ysarel Sd 3, cifdpal a6 3 d el R w2 d5
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g feifér xdipda B2 fBrell 3 St &, Al Da & b v RS FW oY, 36 DPAS FU ool Seoll Ut 2l St & b e A WA Selred 3,
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3P feru off 331 HfIRIGT Tctrol A3 3T o <tel Doil aIfde| Aodclol ATee! DI it TR SIed 3 b BARI Ak Toll 38| RIel I 8, 3D
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aat & Aeelol 3 dictol oI AHA =0, AP fere I MUl =G S g

MR. CHAIRMAN : Shri Gorakhnath Pandey.

off sileaonrer a3 (311E): St #dice

MR. CHAIRMAN: Whenever you change your place to speak, you should ask the permission.
oft sNorer Urv3s  ASG, TR U A3 6T I Aetol B oAl & 38 37

MR. CHAIRMAN: I allow you this time but next time you ask the permission first.

9ff sTiz¥dcIrer WS & St A8IGe,

MR. CHAIRMAN: Please continue.

oft Siclog AR ! 816, I 8l BBA 3 IR DA 3

MR. CHAIRMAN: There are some rules and we have to follow them.

oft sNzadotrer sy & #1816, ai 2011-12 6t siocreil &t sioue sl (Jerer) U2 Tt P fre sl #3t dietol 6t sioafel ygel 6l 3, AP
fere & smucr SRt §)

Fd1Ge, 3neft 3 smel a5 oS f¥er urem Sft, as sreflz Foter Sft siie diciog, St 6t Al B TS MG ol I\ Al MUID Toic 3 34,724 IS
U I Aier 3t srft &) fSRY fafdrest AST 3 <t w0t b sfids 9ff YA b oRI &) 9 3D A A IRDR DI &Alol P DAl UGN b
312 S9I i yaIfer i o1t cromrer 20 auf 31 ucdt uR skt 3 adf 1991 31 391 3ufefe IR 6 ARG I 3| PRI Sl G Ad ga 3 YIfel b uel
U2 a8 3) &A 3A A snfefs 3gRiaur ot 204l avfelic sremor Bt Rerfer 3 F iz za sadt Fust oft w2 3 3) ool sor 20 aut 3 snfefw
IR A RO YA fp=? g sl WS 87 gatied A sof 20 aulf 3 ¥ Sil Suetieern YA g3 &, d forsll Awerar sz Ardsifore fawerar &t st & &)

HAIGR, AIDR B ATcTofl T A St of D3l b Sl JIam2 Tad Dol U2 IRDR SR Sofl 3z ag bl wraven sft w2 23 &) siuat w1z 8ft war b
g af 2011-12 31 Irerordler are @i, Siidt 4.6 3 et ol Siror oty 32l smudbt Aisioln 8, U8 st Aslol & 3l 3[Tsl T8 3| MU g ot war
o ISTpIHRT a1 @) @at dar b T forzmedl 3 JoNerst &t smaoeIasar useft Al formwil 3 Zolierar sft fB3 SIRMeEY 33D fore oft fet ol iz ¥

~

310l JeNeloil b IURI 3T DT I3 3| 31Ul 3Uol ToICHT ANl 3 I3 9ff ar er 16 asielr $13a & fo1u o1 & cllell ! udlelr g8loll usen, a3



#8olcd Dofl usslt, s 3ol el A, Iudmdl A, cAqBI A G D ASllol DI oIl TSIl 3N RIATAT DI SId DIl USoll| P 8l AR I 5A
arel ai 3 are bl Razel oI B 3 3RxT6l DI U6l Sil Arsloll Toirdl oft, a8 st uedt A Iz srit &) ALIS UR DI Ulol P 18 3ol Aot o it
3l oIl 5 a1 3PIcT P &l MGl 3 ABONS U2 BIY URISY| AToToilR Yermaricft Sit of oft Par e 6 o 7diell 31 & S FASONS U PIY. UT D9y
81 DY id} Sft off dfa-diar 3 P of P w@ol S 28 &) fUsel ol a2 fAfdcol ool ARIGT of $A U2 3Weil ard #ff i, cifcpol Sai-Gel
RG] 3IRY, ii-r=il 7AEomS Tt 8t orfl 3 31 Uz Dl fRrer oidt com 3wft 31 et A s1gens U2 aaft sft &3 siie clisil of smeft and off 2=l A <
G P AT Dol US 81 & b S8l 91 oS & 53 Ade A IS I8 &, S8l SRkl DI foraretr fso1 281 &, Sial ciloll b emreft arett 2ledl s &t g,
STl Iet 3ii 31 it SJerol cllell & fé1e e DI PRYI Jol 2l & a8l Sisie dii Ui & G DS dR 6 3

HolofRI AT A} Sfi of st off #ASeNS U= 33 Tral @l S S gu 3mell ard 2=l off) dgd sre! =azen, sre! Alsiol, 3k 7R 3l 3res Adbeu
3ogiol foRI &) &1 cilel ot Jus A dow2 ol 28 &, cifpol GAHioA D AR Dol Us I8 & b ST S 91 Siisidl Pl ard 81 28t &) 1 i gl arelr
ag sl 3Iid 31 3gol dIcll d8 HSIGE, 3lid 31 8ol dIell g feprel airst 8t sruofl apxdl foremal 3 AR b 3T S 28I &

31rS1 a1l 3t fsiclt 291 3 o1dl Brer 28t 3, oo Brer 28t 3 xa16 IR A ol Prerdl, o Prerd! 3) JIsot &t Refer guefler 3) ot & st sy
3l 3 A Sl DY IORM &I 32 IRPR P JsIlol 3 5 ST DI TR & fob Sor 3 St diwsrstiesrars &t Astolr &, Sit 82 Yoor @l Siidt 8, geato 2
3R YS9l I fUesel ol aquil A $A AlSoll O 3iAsIA €6l SR 8l ofdl| a8l ASDI DI SR HAA otal Dl Sl Wt &, a8l AR B a9ADAI ABIA
o1él I Sl Ft 3 AuB AGHT RII? ART S9I 3ol &, AR G DI BEIGR Yl FU A Pog IRPR DI &) 3 AR Fid] Sii 31 Dsoll agen b a8
dicera I Rrerfel ordt Blofl arfde; et S9I 3 WISEIR! a6t 3 RISEIR dGd Sl 33 3 3112 dlel ¢¥sd Bl A3 Sl 38 3| 3PR el RASEIR alel dX
3oIcpl c1g dl 3liT SIesn) As o B fere garfea bi Rerfer )

FHIIG, 3MSI 9l 3 HECKIR TGI & A Dol DI S oIl 3| Sl Gl 3 YECTAR febel-fdbar =l 3 3l 3aT1 &, SI3 el EHIL Aloloiel 9RG AGA Sit
P& 3 A, AS ol 3 oIdl, A Al 3! 3 S BT 3 $AD foTe Iga IS 3Murel Bl 7 Bl udr o1t 216 HA foraet uresn; s Areloltr o
#id} Sft sz g Sor & fere Roar @1 fAwRr dlonr anfde; f MU 1eRme I Aloloil forT Jicf} Sft 2 wson argen &b S fara 3 suffe #ict oS iz
G QR 3T T Al STIurel WST g3l &l ... (Rqwrol)

MR. CHAIRMAN : Please do not disturb him.
Hon. Member, please address the Chair.

9ff sTRIICIeI Ul | HElGe, 3nfl sierdt 3 ol 9 uare Sft T et RN e a8 ard HAlolellel 9”6 AT Sit of wat off 3 arT @1 Arerotter
AGRI A3 &Alol et 28 9

#HBIGA, & 3D AL A AT e} St 3 Daon argon b f&dl PRl & w6 Suret 3o ST g3t ¥ 8t il st s fiprt & aifer 3 ARt
316! SII 281 &) U fdq bl forensl 3 as AR HU2 Sl 281 8| PR Jelloll DI fADRT B3l &y AgH, AL 3iIR o1y Iellsll I [ADRI g3l a8l et
R AP ol ALPIR 3 oY ) 5 qBT DI AR 3IRT oft 76 28 3 3l il Y AP oft Bret 281 ) Afdpor getfow A won Us a1 3 b 37 TS
IeeMferRl W1 Al AT § & 3, PIUIC TRI6I PI Al oII9 UG 33 3, ot ditdl 3 oI F31T SR 3Gt sifdl 3 Jo1 g3 fopret, sifdl 3t doT Famw
#SIG2 Glofta fefer 91 Sit 21 &) 9 RBrA i) A 31 &, a8 S9I @I udl 3R Yol DI Sciledl 8 IG1et, aRIVR, SioryR 3ii ameflyz & fSrer 333 &
SIat Yol bl AR GG 3 Dictlol Ieiel b U 3 Boft saARI 81 fira yRIg 33l D= o skl BRAs IWI &t Aol Agr saRT 81 31fdia
PIAT ol| B0l P AR AGol b ATLH A $A I DI IORI 3 b 3MTST Tat gorapl b Frerfer guefizr & 3mst Sit e 3iiR e R fopar ST 3,
3ol R AHACD IGRI S I 8| SIEl s S9I Pl YoIfet Blofl anfdw, agf & are Pl Refer 3 o SR oI 381 &) 98 #A9IG?, I8 Jord?, fSreldl
yfrerur Bt S7d &, d A AA DI AGal A 301 DI § 3R 3MUD ATEHA I 9t Dol aradl § b SIa dch sifa oIl IS, I AD sifq DI B
fep3irer oIdl 3%em, dd awm 9T bl YpIfer ordt Bef,

#lcd, Sioret, UQket, DAfler aimset, 2SSt 31T 3Gt Bl I ToT DI 3| PR SIb G TG 3 Al 9l I ISOMS Tofl, SADI DIS AP alal
Apd, fepret oft 3T orA-yferord sof ARL Gl A Adfed 3) 3 MudD AreH A Dol AIEN b PR ifdl DI Feoll 3, PR fpAtell &I Ferfer
@I JURGI &, PR Pl 3ell, oy Ielsl, AgH Ielol 32 A Jeloll Dl IARoIl & dl GoI Pl 3nfeid Razersil ol Stap ol Blol Sil SIetd
¥ ofiftrIf Bl 3, 391 39T UR 3Gl A @& 3 3l AT Ul B cllsl 3A U2 AU TPl 3, IA UL ATXGI oI 3 J9T $oIdl 3. Il &, Sl
SoI! ol 3BT 3| ST DI Al At aifde sEldl ol Ioreht Frefl encft 3 Gre1-21t anfde; aa SfiSidt @1 e fRbaei ot JFAeTSISN? 3 SMUD AP
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MR. CHAIRMAN : Shri M.B. Rajesh — Not present.

SHRI TATHAGATA SATPATHY (DHENKANAL): Sir, thank you very much for giving me this opportunity to spell out a few
points on the Supplementary Demands for Grants (General), 2011-12.

After being harangued earlier this day by the learned Finance Minister, he is deigned to work out right now. I am concerned
like most of the colleagues here about the future of this country. On the one hand, we have been told that development
goes hand in hand with inflation but as somebody, very, very learned had said that in India corruption goes hand in hand
with price rise. So, let us not mix up price rise and inflation. Also, we should not mix up development with corruption.
Development of a few is not development of the nation. We have a huge mass of people in this nation.

SHRI NISHIKANT DUBEY (GODDA): Sir, I have a point of order. No Cabinet Minister is here.
SHRI TATHAGATA SATPATHY : Nishikant Dubey Ji, the House is yours. Let us not object. ...(Interruptions)
MR. CHAIRMAN: The Minster has come.
SHRI TATHAGATA SATPATHY : This shows how lightly, how carelessly they take you.
...(Interruptions)

MR. CHAIRMAN: Hon. Member, please address the Chair. He has every right to raise a point of order. You please continue.
You address the Chair.

SHRI TATHAGATA SATPATHY : Sir, I am addressing you only. ...(Interruptions)
MR. CHAIRMAN: No running comments please.

SHRI TATHAGATA SATPATHY : This is the way or this is how we all are treated in this House. So, let us be satisfied
because when big brothers join hands, the voice of sincerity, the voice of truth is the first casualty to which lot of us were
eye witnesses today.

However, let us go on and think of the real people who live in this country. We always speak as if we have come down from

heaven and we are talking of the "poor”, as if they are very dirty, they are filthy, they are unwanted and God knows why do
they exist on earth, and God knows alone why do they exist in India. That is our attitude. I am constrained, I am sad, heart
broken to say that that is what we see amongst speakers of all sides.



When we are told five per cent or six per cent or seven per cent is acceptable and eight per cent is not acceptable, I do not
know whether the man driving an auto rickshaw in Delhi or a rickshaw in Dhenkanal or a cycle in Angul will know when he
goes to buy vegetables or rice, what is six per cent or what is eight per cent. He is dying of hunger, and percentages have
no meaning. We are a State where we have virtually stopped investing in agriculture. We had a good programme called the
AIBP.

Throughout the nation, many, many projects even today are lying incomplete. Thousands of crores have been invested in
half-completed projects and they are just lying idle.

16.04 hrs.

(Shri Inder Singh Namdhari in the Chair)

The farmer is not getting any benefit. We are not concerned to complete those projects. You have no sincerity. It is a basic
question of sincerity.

MR. CHAIRMAN : Satpathy Ji, why are you speaking in such a feeble voice?
...(Interruptions)
MR. CHAIRMAN: Is your heart broken?
SHRI TATHAGATA SATPATHY : Sir, I feel vanquished today. I am grateful to you....(Interruptions)
Fsmafer #18ke 33 36dl 9 3aa dal ST 3, 3&d 3

SHRI TATHAGATA SATPATHY : I am not joking. I am not trying to bring in more rhetorics into this House. I am not even
trying to act like we see many actors in politics today. I am not saying that I can act. But, indeed, it is time all of us
actually set up and start to seriously think what if we want to do with this country. Otherwise, you will have these persons
sitting in Teen Murti.

MR. CHAIRMAN : Mahtab ji, something has to be done because even the Chair is not in a position to hear his voice.
SHRI BHARTRUHARI MAHTAB (CUTTACK): Earphone, Sir.
SHRI TATHAGATA SATPATHY : Do you want me to speak louder? ...(Interruptions)

We will have realities like persons sitting in Teen Murti, sitting in Lal Quila, sitting here, sitting there, doing yoga, doing
whatever and our Ministers running to the airport to receive them. Can the State take that kind of a jokery, mimicry of the
system? It is a question we all have to look into ourselves.

These small, minor human errors are damaging the system today. You cannot ignore this. AIBP is a project, we have
completely shelved it. We do not think about the farmers. We only talk about fertilizers; we only talk about businesses. We
talk about helping the transport sector by bringing about JINNURM or something else. All the names are similar. But, we do
not think that we need to invest for modernizing tractors. We need to invest in modernizing appliances that will be attached
to tractors. Let us do something for those who feed us, those 80-85 per cent who live in rural areas. They are not dirty.
They are not unwanted. We don't have to help the house of Tatas and Hindujas with their Tata trucks and Leyland trucks.
We have to help the people. If you want to help these corporates, fine. Then, you should be open about it. Don't say that
you are helping transport sector by giving buses to State-operated bus services that have failed in this country decades
ago. Long before, even DTC tyres were sold off. Decades ago, the State system of running operating transport services has
failed. Let us acknowledge the truth. Why are we running away; why are we hiding the fact?

I would like to give an opinion, which may seem very improper for me. This is constant complaint of coalition compulsions

.. *caalition compulsion; ...* -coalition compulsion; ...* -coalition compulsion. All these scams also are coalition
compulsions. In the process of coalition compulsions, we are excusing all our fallacies, all our weaknesses and we are
trying to get away with it.

In India today the populace is very smart. I believe, the common Indian today is far ahead than all of us put together. Let
us not disrespect his intelligence. In that situation, when he has given you a political crumb or she has thrown a political



crumb at you, learn to eat it properly, learn to eat it respectfully and handle your political compulsions yourself. You cannot
cry, you cannot go into a crib and start wailing. That is not done.

MR. CHAIRMAN : Please conclude.
SHRI TATHAGATA SATPATHY : Sir, I thought you wanted me to speak louder. So, I spoke loudly.
MR. CHAIRMAN : I wanted you to speak louder but not longer.
SHRI TATHAGATA SATPATHY : Longer also. Ok, Sir.
MR. CHAIRMAN : No. Only louder, not longer.
...(Interruptions)

SHRI TATHAGATA SATPATHY : Therefore, my point is that agriculture has been completely neglected. We need to spend
more to fend for all the millions of mouths that are already born in this country and that are being born every moment and
that will be born in the future.

We are most hesitant because of some wrongdoings during the Emergency of 1970s. We are most scared about talking
about family planning; we are scared to talk about population control, while other countries are doing a wonderful job in
this regard.

The problem is that we expect returns from every investment we do. If returns are sought from agriculture, the returns will
not come to Party coffers. It will go to the nation. That fact has to be accepted. We need to invest in storage facilities,
treatment of foodgrains and transportation of agricultural produce. There is no investment in this sector.

National Land Records Modernisation programme NLRM is a very important project that needs to be implemented. When
you give possession of land with the patta, with the piece of RoR, then a person feels that he belongs to the land.
Throughout this country, not only in my State, but in most other States also; I am sure the learned MPs will be aware of
this; NLRM programme is a major failure. Investment has to be stepped up. States have to be compelled to implement it
and where there is a failure the State should be put under economic punishment.

About NRHM, more medical colleges should be opened. We need to give better medical facilities to our people. We are not
able to do that. NRHM is a flagship project, but there is no investment in it, there is no heart behind it. So, that is also a
failure. In Sarva Shiksha Abhiyan, model schools are not being opened, only a few schools are being built; teachers are not
being trained or not being prepared to teach. So, we lack in teachers and we lack in facilities. SSA has to be looked into.

You planned to spend Rs.2300 crore on BPL survey. There is also a fringe line, which is a vast line, which has come
into APL, but in actuality they are still in BPL. That has to be addressed. Pollution is a huge problem in a State like Orissa.
Legislation to create a trained manpower has to be supported.

Last but not least, before I thank your good self for giving me all this time, I must say that my State, Orissa, has
been very badly neglected. Areas like KBK where one former Prime Minister went and had some da/-chaval in somebody's
house and realised how poor that area was, but from then on till now, that realisation has faded away; the dream has
dissipated, and no tangible growth has taken place in those areas. KBK investments have been cut down by the Central
Government. I would expect that Rs.1000 crore be pumped into KBK area per year, considered worse than Bundelkhand. I
am not comparing KBK with Bundelkhand. Bundelkhand also needs a lot of attention. Bundelkhand and KBK should be
treated on par and more funds are to be put into that.

Solar energy or alternative energy is another resource that we have completely neglected. I would request the
Government that this being a poverty stricken supplementary budget, let them think big. It is difficult for all of us to accept
and support this. Let them think about alternative sources of energy before it is too late.

SHRI M.B. RAJESH (PALAKKAD): Mr. Chairman, I respectfully seek your permission to speak from this seat.

MR. CHAIRMAN : Yes, you are allowed.



SHRI M.B. RAJESH : Thank you very much, Sir, for giving me this opportunity.

I rise to oppose the Supplementary Demands for Grants. Why I am opposing it is because the policy thrust of these
Supplementary Demands for Grants is highly objectionable and unacceptable.

This Government, the UPA-II Government, has been following the neo-liberal policies. These neo-liberal policies have
actually worsened the living conditions of millions of our people in the country. This policy has driven millions of poor people
into despair and frustration. We just had a debate and reply on price rise and in the end, we have seen how the Ruling
Party and the principal Opposition Party have arrived at an understanding in compromising the vital and crucial interests of
common people of our country. This, once again, has proved beyond doubt that there is no fundamental difference between
the Congress and the BJP as far as the economic policies, as far as the neo-liberal policies are concerned. Anyway, we have
a different position on economic policies, neo-liberal policies. We, the Left, has always been critical and opposed to the
neo-liberal policies pursued by various Governments.

We have the latest data released of the 66t Round of National Sample Survey. The 66 Round of National Sample Survey
data confirms and establishes the trend of jobless growth in our economy. We should keep in mind that National Sample
Survey provides the only credible estimate of employment situation in our country. But this Government and the Planning
Commission's experts, instead of taking seriously the signal given by National Sample Survey data, are questioning the data
itself and the methodology applied by NSSO. This will not be good on the part of the Planning Commission and the
Government.

The data reveals that there has been dramatic deceleration in total employment growth from 2.7 per cent during 2000-2005
to only 0.8 per cent during 2005-2010. So, it is a very worrisome decline in the rate of growth of employment. We should
remember that the annual rate of GDP growth during the later period has been above eight per cent. While we have an
above eight per cent rate of growth of GDP, we have the rate of growth of employment as low as 0.8 per cent. This is the
situation. This slowdown is evident across both the rural and urban India. However, the employment situation in the rural
India is more serious and acute.

Growth in the non-agricultural employment in the rural India fell from 4.65 per cent to 2.53 per cent. The fact that
employment growth slowed down despite the implementation of MNREGS shows the extent and gravity of employment
situation and the gravity of job crisis prevailing in the rural India. National Sample Survey has further revealed that among
all workers at national level, about 51 per cent were self-employed; 33.5 per cent were casual labourers; and 15.6 per cent
were regular wage or salaried employees. This shows that casual employment has grown significantly.

What has been your response in the face of this serious employment situation in rural India? Recently, we came to
know from the media reports that the Agriculture Secretary has written to Rural Development Secretary to suspend
MNREGS during peak farming season. Despite the implementation of MNREGS, the employment situation in rural India is
very bleak and grim. In spite of that, this Government has decided to suspend MNREGS during the peak farming season. If
you are going to suspend MNREGS during peak farming season, it will be disastrous given the precarious employment
situation prevailing in the rural side of our country,

Sir, we should remember that among all workers at national level, 51 per cent are self-employed and a majority of
them are retail traders, and this Government has decided to allow FDI.

Sir, I think, I have got ten minutes.
MR. CHAIRMAN : You have already taken seven minutes.

SHRI M.B. RAJESH : This Government has decided to allow FDI in retail. The Committee of Secretaries has cleared a
proposal to allow FDI in the retail sector, and this is going to happen. This will ruin the life of more than four crores of retail
traders in the country. We have seen how our 2.5 lakh farmers have been committed suicide in the last six years. The
National Crime Records Bureau statistics reveal this. Now, in the near future we are going to witness our retail traders
committing suicide because of the wrong policies of this Government. We will have to listen to this sad news in the near
future. So, we are strongly opposing the decision of the Government to allow FDI in the retail sector.

Now, I am coming to my last two points. This Government has always been complaining about resource crunch. The
Government says -- whenever the case of universalisation of PDS comes -- that we do not have resources to provide for
universalisation of PDS. The Government says and pleads -- whenever the case of implementation of the Right to Education
Act comes -- that we do not have resources, and resource crunch is often put forward as a justification for cutting
subsidies, etc. What is the actual position? A criminal wastage of resources is taking place through two channels. One is



corruption and the other is huge tax concessions given to big corporate houses, and in both these ways the corporate
houses benefit. This is the other side of the story.

If you take the case of 2G corruption scandal, the amount of loss was Rs. 1,76,000 crore, and this could have been used to
implement the Right to Education or this could have been used to provide universalisation of PDS. The National Institute of
Educational Planning and Administration (NIEPA) has estimated that in the next five years an annual allocation of Rs.
35,000 crore or Rs. 1,75,000 crore in the whole five years is enough to provide education to all out-of-school children in our
country. This is exactly the same amount, which we have lost in the 2G spectrum case. This is not my estimation.

MR. CHAIRMAN: Please conclude now.
SHRI M.B. RAJESH : Sir, I am coming to the last point.

The NAC, under the leadership of Shrimati Sonia Gandhi, has estimated that Rs. 88,500 crore will be enough to provide
universal PDS -- without APL / BPL difference -- to all the people in our country. This amount of Rs. 88,500 crore is exactly
the half of the amount that we have lost in the 2G corruption scandal. So, corruption is draining our resources, which could
have been used for the welfare of poor people.

This is my last point. As far as tax concessions are concerned, according to your own document, the hon. Finance Minister
along with the Budget papers had placed a statement of revenue foregone. In 2010-2011, the amount of revenue foregone
in the form of tax concession or exemptions to corporate sector amounts to Rs. 5,11,000 crore, and in 2009-2010, the
amount of tax concessions given to corporate sector was Rs. 4,18,000 crore.

Mr. Sainath, the Ramon Magsaysay Award winner has written in The Hindu that in the last five years this Government has
doled out Rs. 21,00,000 crore to big corporate houses. All this is being done in the name of stimulus packages. The UPA-II
Government is keen on stimulating the corporate sector and big business houses at the cost of hunger, poverty,
malnutrition, despair and frustration of millions of poor people. This is precisely the reason, for my opposition to the
Supplementary Demands for Grants. .

*SHRI C. SIVASAMI (TIRUPPUR): Mr. Chairman, Sir, at the outset, I would like to thank you for giving me this opportunity
to speak in the discussion on the Supplementary Demands for Grants (General) for the financial year 2011-12.

The Union Government must stand by the side of the State Governments to fulfill the aspirations of the people. The
Government at the Centre must support the plans and schemes and their implementation and protect the interests of the
people of the States. This is what is expected of it.

Today the foremost among the essential commodities to the poor people is kerosene. In Tamil Nadu we find kerosene
scarcity that affects the lives of the poor people in a big way. The monthly requirement of kerosene in Tamil Nadu is 65,140
kilo litres. But the Centre released in the month of March only 59,780 kilo litres of kerosene for Tamil Nadu. In the month of
June, only 44,580 kilo litres were released. This 33 per cent reduction of kerosene has given rise to serious apprehension in
the minds of the people of Tamil Nadu. The people of Tamil Nadu, especially the poor who are fully relying on kerosene for
cooking food and lighting lamps at home are apprehending that a partial treatment is meted out to them at the hands of
the Centre.

Similarly, power shortage and power cuts are problems staring at Tamil Nadu. In order to overcome this problem, on her
arrival in the Capital our leader Puratchi Thalaivi Amma, when she met our hon. Prime Minister, put forth a request to
provide for 1,000 megawatt of power to help cut the power cut. It was promised that it would be looked into and
considered. But till this moment, no action has been taken on that and power supply has not been enhanced. I am rather
pained to draw the attention of the House to the manner in which the Centre is not responding to the request of Tamil
Nadu to overcome the problem of power shortage.

Water for irrigation has been released from several dams like the Mettur Dam in Tamil Nadu. At a time when the farmers
have seriously engaged themselves in commencing the cultivation with replanting, inadequate supply of fertilizers like DAP
and Potash is causing great concern. Hence I urge upon the Union Government to step in and help overcome the fertilizer
short supply and ensure that DAP and Potash are available enough for cultivation.



Tiruppur town is famous for knitting industry and has carved a niche for itself in the annals of industrial history. Due to the
closure of several dyeing units, the knitting industry in the town of Tiruppur and its surroundings has been greatly affected.
Tiruppur, which earns foreign exchange to the tune of about Rs. 10,000 crore annually, is facing a serious problem. Unlike
other places, only in Tiruppur zero per cent discharge from the Effluent Treatment Plants has been made mandatory. In
order to help setting up more Effluent Treatment Plants and also centralized ones, the Government of Tamil Nadu, under
the leadership of our leader Puratchi Thalaivi Amma, has extended an interest free loan of Rs. 200 crore. I urge upon the
Centre to show a matching gesture to help save the knitting industry in Tiruppur that has been carried on for many number
of years. I must even urge upon the Centre to take upon itself the entire expense towards setting up Effluent Treatment
Plants that comply with the norm of zero cent emission. Only in Tiruppur, at the behest of court orders, this zero per cent
emission norm has been imposed on the dyeing units thereby affecting the knitting industry in a big way.

When it comes to cotton, I would like to point out that we must give importance to utilize our home grown cotton in a big
way by way of spindling yarn and supply to our cloth manufacturing and garment sector. We must not allow middlemen to
thrive on this cash crop. More than the growers, these middlemen claim an upperhand. There must be a total ban on the
export of cotton which seeks to benefit the middlemen.

The garment sector has been levied with 10 per cent excise duty. This kind of increased levy announced in the last Budget
seriously hampers this knitting industry. Even small units manufacturing inner garments like vests and briefs are greatly
affected. The representatives of garments units in Delhi, Kanpur and Bangalore have all met the Prime Minister seeking to
withdraw the excise duty imposed in the Budget. But no action has been taken as yet. This seriously affects the already
heavily burdened knitting industry. Hence I urge upon the Union Government to rescind the 10 per cent excise duty levied
on the garment sector.

The main arterial highway of Tamil Nadu is NH-47 which is to be converted as a six lane highway from being a four lane
road. NHAI is in the process of acquiring lands from the farmers in my constituency for the widening of NH-47. At this
juncture, I would like to impress upon the Union Government to take care that the interests of farmers are protected and
liberal compensation is paid akin to the market price. The farmers would be greatly affected if the Government seeks to
acquire cultivable lands with the existing compensation structure. I urge upon the Union Government to look into this and
help the farmers from facing problems due to inadequate payment of compensation and huge loss caused thereby.

With these words, I conclude.

SHRI PRABODH PANDA (MIDNAPORE): Sir, I rise not to support the supplementary Demands for Grants, but to oppose not
the figures but the spirit inherent in this proposal. We have very attentively heard the reply given by our Finance Minister on
the debate on price rise. He concluded saying about his address to the corporate sectors that they should say 'good bye
world and hello India, hello sweet home'. But I want to know about the message to the poor people. What is his message?
The poor people, the farmers, the toiling farmers, the agriculture farmers, the working people, are now in a very difficult
situation because of the sky rocketing price rise. What is the answer to them? The answer is: 'Look the world, not the
home'. For the corporate sectors, their message is 'look the home, not the world'. And for the poor people their message
is, 'look the world, not the home'. This is their attitude. They are very much in favour of the corporate sectors. They are not
considering and addressing the genuine problems of the poor people, the agricultural labour, the toiling farmers. This is the
reflection in this proposal. What is the message in this proposal? The message is the priority. The Government has failed to
prioritize the items.

What is the situation in our country? So far as the plight of the farmers is concerned, it has been narrated by the hon.
Members. About forty two per cent of the farmers are in a position to leave their farms and they are in search of alternate
jobs. What is the situation of the workers? About More than 50 lakh workers have lost their jobs. About more than two lakh
farmers have committed suicides. These are the things. This is the situation prevailing in the country. About more than 60
per cent of the agriculture land is still rain-fed. Even then, not a single rupee has been allocated in this Budget for the
major irrigation projects. For the AIBP, what would be the fate of the ongoing projects in major irrigation? What happened
to the interlinking of rivers in some States? Nothing is being reflected in this Budget. The Finance Minister is very much
acquainted with the problems of the Teesta barrage in West Bengal. This is the Central project. What would be the fate of
this project? Nothing has been said in this regard. What is the allocation? Very little allocation has been made in the case of
Department of Consumer Affairs, Ministry of Housing and Urban Poverty Alleviation, Ministry of Water Resources and even
Ministry of Agriculture. This is the reflection. This is the attitude towards the farmers.



We are talking about the Minimum Support Price. I am very sorry to say here rather I am very disturbed. When the
hon. Minister has said that the price of agriculture produce is getting higher because the Minimum Support Price has been
increased. This sort of statement is very unfortunate to hear from the Minister and especially the Minister like the Finance
Minister of India.

We are talking about the minimum support price. This is neither remunerative nor supportive. What was the
recommendation made by the Swaminathan Commission in this regard? The recommendation is to have total production
plus fifty per cent profit and that should be the basis of fixing minimum support price. This policy has not been followed
across the country, not being followed by our Indian Government so far.

We are talking about the agriculture credit. It was a recommendation made by the Swaminathan Commission that not more
than four per cent interest should be there in agriculture credit. What they are talking about five per cent or six per cent is
just confined or restricted to the short-term loan and not to the medium term loan or long term loan. So, what is
happening? The capital formation in agriculture is getting reduced day by day. This is the situation in our country. The
Kerala Government have introduced the credit to the farmers with zero interest. If you want to help the farmers, this
should be introduced.

I would like to refer to one event in our country. The hon. Member Shri K.S. Rao might be knowing better that in the East
Godavari and West Godavari districts of Andhra Pradesh, farmers have declared crop holiday this year on more than one
lakh five thousand acres of land. We have heard about the tax holiday. But this is the first time that it is appearing in the
national scene that farmers are declaring crop holidays not in small area but in 1.5 lakh acres of land. This is a point of very
deep concern. What is the Government thinking about that? Do they send their messages like that — 'do not see your home
but see the world'? This is the attitude. I am very much against this sort of attitude. I think the Government would think
properly. Though this is not a full Budget, yet the idea of the Government, the idea of the new liberalization is very much
reflected in this Supplementary Demands for Grants. I would, therefore, oppose it. I thank you for giving me this
opportunity.

SHRIMATI HARSIMRAT KAUR BADAL (BHATINDA): Sir, I would not take too much time. I just have a few points to make.
While I support this Supplementary Demands for Grants, I feel that there are certain things which need to be addressed
and given more importance and more grants than what has been allocated to them.

The first point that I would like to make is regarding the water systems of our country because we are talking about the
Food Security Bill that is coming in. The first security required to produce food is water. So, first we need to talk about the
water security. When we talk about water security, we have to talk about the state of the water systems in the States that
produce most of the food for our country. The State of Punjab produces almost sixty per cent of the grains that feeds the
nation. I think, it has been brought to the notice of this House; I have myself spoken about it many times that we have an
irrigation system which is 150 years old. Due to this old system, there is almost a loss of 18 per cent in the canals and due
to the water channels not being pucca but being kachcha there is another loss of fifteen per cent. So, there is almost 33 per
cent lossage of water due to an old irrigation system in a State that produces sixty per cent of food grains of our nation.
This should be a reason for concern for this Government. Surprisingly, forget about the concern, what shocks me is that the
Government does not seem to take any notice of the fact that precious water is being lost and the Government of India
Water Board in its report says that in another 12 years, the way the water table in Punjab is going down, the State is going
to be a dry State.

Now, the Government gives solutions; for example, there is AIBP, which the Government gives for the whole country to
revamp the canal irrigation system. But then its norms are such that only when the entire money which is given to revamp
or rehabilitate one canal is utilized 100 per cent, the money for the next canal is given. In a State like Punjab where we
have three cropping cycles, and the canal work can only be stopped for a maximum of two months in a year — because for
the rest of the year, the canals are used for irrigating so many crops — then, it takes at least six years to complete the
work of one canal. We have seven canals; and going by this average figure, it would take at least 24 years before all the
canals get done.

The Water Board says that in 12 years, Punjab will be dry. If Punjab is dry and does not produce 60 per cent of the food
grains, who is going to feed the nation and how is the food security going to come? I am very much surprised at the way
the Government distributes the grants because I understand that the Ministry of Water Resources has set aside only Rs.1
crore. I would like to bring to the notice of the Government the urgency of having to give sufficient allocation of funds in
such a way that it is beneficial to the nation and to the States, and they must look at it seriously.



The second point that I would like to come to is storage space, which is a very serious situation in our country. The
Government itself says that for the last three years, since the procurement has been high, all the storage space is full. In
fact, there is shortage of storage space. If I speak about my own State, the State of Punjab, as of today, we have got 200
lakh tonnes of grain lying and we have only approximately 190 lakh tonnes of storage space. That means, a lot of it is
already lying, besides the open storage spaces, in unscientific storage spaces. Again, we are only six weeks away from the
new crop to come in, which is going to be the new crop of rice. So, there is going to be zero per cent of storage space in
the State of Punjab. When we speak to the Government, it says that the storage space in the consuming States is full as
well. So, we have no place to move them.

So, on the one side, there are 7,000 people dying of hunger and 20 crore people sleep hungry in our country every night, on
the other side, there is grain rotting in my State and what is this Government doing? What have they allocated in the
Budget? It is Rs.40 crore for creation of new storage space. If I look at the details given, it says that in our country, as of

15t July 2010, total stock position of grain was 578 lakh tonnes, and the minimum buffer stock required is 319 lakh tonnes.

This means, as of 1t July 2010, the Government had an excess of almost 259 lakh tonnes and to store this excess stock,
the cost that the Government was spending per day was Rs.27 crore. This is almost Rs.10,000 crore per annum. So, the
Government is spending Rs.10,000 crore per annum to store extra food grains, but they are only spending Rs.40 crore for
the creation of new storage space, when 20 crore people sleep hungry and 7,000 people die every day of hunger. I do not
understand the allocation of its Budget. It has to take some serious notice of it.

There is only a movement of 12 lakh tonnes per month from my State to other consuming States; they need to get more
rails and rakes to move this to the States which need the food grains so that they are not wasted.

The third point which the whole nation needs to think seriously about is the rising incidence of cancer in our country.
According to WHO, India is fast becoming the cancer capital of the world; I think, my constituency, Bhatinda, is probably
becoming its epicentre. I do not know whether you have seen this newspaper report. The report says that there is a train
called 'Cancer Express' which goes from my constituency to Bikaner, which is just full of cancer patients. In a State which
has such high cancer incidence, when I go to my constituency, in every village, I have at least 4-5 people with various
forms of cancer coming to me.

I would request the Government to consider this. The studies have shown that there are high levels of pesticides found in
the milk of nursing mothers and there is uranium and others found in the hair samples of children; PGI, Chandigarh has
shown that women are suffering the maximum because of cervical and breast cancer; I would request the Government to
put aside an allocation for this purpose. They have started a cancer programme. That fund should be given to the poor
people who cannot afford the expensive cancer treatment and they should also give free vaccines for this. Only cervical
cancer can be cured by vaccines. From the Ministry of Health and Family Welfare or from the Ministry of Women and Child
Development, this vaccine should be given free of cost. A team of experts should study the reason as to why there are so
many cancer cases which are rising in this area.

In the end, I would like to say that under NREGA we can do certain things which can transform the lives of the people. In
rural areas poor people have no toilet facilities in their houses. Under NREGA if we could construct latrines for the poor
people, it would transform the lives of the women who have to go across the village to meet their basic daily needs. So, I
would request for construction of latrines under NREGA.

If for the farmers the water channels can be made pucca under NREGA, it would be of immense help to them. This is an
infrastructure which would help to uplift the real needy people.

Lastly, Sir, since the Minister is sitting here — if I may get your attention for a minute — I have requested him many a time
that in our country there is such a shortage of gas agencies in the rural areas that so much of black money is being spent
on this count. In my constituency, which has a population of 5 lakh people, there are only 19 gas agencies. So, the average
black money spent per gas cylinder is Rs.600. You can imagine how the people are suffering because of this. Why can the
Government not give more gas agencies so that the common man is spared of having to do with the black money?
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MR. CHAIRMAN : Hon. Members, those who want to lay their written speeches on the Table of the House, they can do so.
It will be treated as part of the proceedings.



SHRI MOHAMMED E.T. BASHEER (PONNANI): I stand here to support the Supplementary Demands for Grants. In respect
of the financial position of our country, different viewpoints were expressed here. But one thing is sure that the whole world
admits that India is marching ahead as the third largest economy of the world, after the US and China. We can be proud of
it. Similarly, our economic policies such as trade liberalization, financial liberalization, tax reforms, and Direct Foreign
Investment, PPP, and other programmes were discussed thoroughly. In the initial stages they were really objected and
there was a lot of criticism on that. From experience we can say that the financial reforms took place in India has been
proved as success.

In respect of Direct Foreign Investment, we all know that India is becoming an international destination. Similarly, in the
infrastructure side, PPP experiment is proving us a corrective measure. So, I am of the opinion that even allowing foreign
players in the retail, market sector also is a welcome step. Of course, these are all the rosy pictures of the Indian economy.
At the same time, our friends were saying about corruption, etc. There is no doubt that corruption should have to be dealt
with an iron hand. We have to make an end to it. Of course, Government's stand in this is in the proper direction, I would
like to say.

I feel that a transparency revolution is taking place in India. I congratulate the Indian Government for that. The Right to
Information Act, and formation of Central Vigilance Commission and the latest proposal to do away with the discretionary
powers of the Ministers are also a remarkable step. All these things inspire me to say that a transparency revolution is
taking place in this great nation.

Sir, these are all the rosy pictures. At the same time, we should not ignore the fact that there some bad situations here.
Take an example of malnutrition. Some of our friends were saying about that. It has become a burning problem in this
country even though we have achieved this much of financial stability. This kind of situation cannot be ignored. We all know
that more than 75 per cent of pre-school children suffer from iron deficiency; and 57 per cent of pre-school children have
sub-clinical vitamin A deficiency. Most growth retardation occurs by the age of two and most damage happening at that
stage is really not reparable. Prevalence of underweight children in India in really alarming if we go through the statistics.
India has been ranked as number two country in this because our situation is becoming bad to worse. Similarly, we all
know about ICDS, some of our friends have mentioned about that, I am of the opinion that a national programme for
nutrition and for strengthening the ICDS should be introduced in this country.

Sir, in respect of construction of buildings for Anganwadis, I would like to say that there are many places where land is
available with the Government, but unfortunately buildings are not there. So I urge upon the Government to take speedy
action for construction of buildings for Anganwadis.

MR. CHAIRMAN : Please conclude.
SHRI MOHAMMED E.T. BASHEER : Sir, I am concluding.

Sir, we are all talking about inclusive growth. In this connection, I would like to say that we have a lot of programmes for
the development of marginalized sections of the society like the minorities and backward classes. We are talking about
Sachar Committee Report. What is happening in this country? I am not saying that the Government has not done anything.
They have taken some commendable steps. At the same time, almost all the recommendations are remaining as dead
letters. While we all are talking about Sachar Committee, what happened to the Report of the Ranganath Mishra
Commission? The Sachar Committee Report is like the diagnosis chart of the doctor who conducts ECG, blood tests etc.
The Sachar Committee Report says that these are the deficiencies where as the Report of the Ranganath Mishra
Commission is like the prescription chart of the doctor which says that you must take these medicines and then only your
disease will be cured. But what is happening? We are all talking about the Report of the Sachar Committee. But
unfortunately nothing has been done on the Report of the Ranganath Mishra Commission.

MR. CHAIRMAN : Please conclude now.

SHRI MOHAMMED E.T. BASHEER : So, I urge upon the Government to take some effective steps immediately for the
implementation of the recommendations of the Ranganath Mishra Commission. Considering the time constraint, I do not
want to go into details now. I support the Supplementary Demands.



*DR. KIRIT PREMJIBHAI SOLANKI (AHMEDABAD WEST): Price rise is the major issue since this Governemnt has come in
power. Since last two days this house has discussed at length regarding burning issues of price rise. I personally think that
we should focus towards the department of food processing industries. Earlier there was negligible allocations towards this
department, however, I would appreciate the efforts of Finance Minister for more allocation in this field. However, 1
demand for generous allocation in food processing industries and number of "Mega Food Parks" shall be increased in each
state. I demand for more approval of mega food park in the state of Gujarat. Since Gujarat is having longest costal area, I
also demand to allocate "Marine Mega Food Parks" in the state of Gujarat. Cold chains should be allotted in each district in
the country. The food grain storage godowns should be allotted in each district. I appreciate to increase MPLAD fund upto 5
crore rupees. The guidelines and norms should be amended and proper relaxation should be carried out.

Governemnt should allot more toward construction and adequate infrastructure of "Anganwadis". Anganwadi workers
should get good uniform, facilities for LPG gas and burners should be extended.

Large number of children and females are malnourished. Government should start the campaign to curb malnutrition and
fortified prepare food atta atc. allocation should be increased.

The BPL category number is not assessed properly. Government should change the present norms and more practical
norms should be established and center should generously allocate the fund to carry out correct BPL survey.
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*SHRI S.S. RAMASUBBU (TIRUNELVELI): I am very proud to participate in the discussion of supplementary budget. I
express my thanks for this opportunity. This appropriation bill authorize payment and appropriation of certain further sum
from and out of the Consolidated Fund for the services of the financial year 2011-2012.

Agriculture is very important for the development of our agrarian economy. Most of the people in our country depend
upon agriculture for their livelihood and also for improving the GDP. Petro Chemical Industries are necessary to develop
because fertilizer, pesticides, seed varieties should be given priority. The fertilizer like uses, DAP, M.AP should be increased
in production to meet out the demand of the farmers. The agriculture work and invention, new technology must be
augmented for more productivity. The SPIC in Tuticorin must be encouraged by enhancing the production and capacity
utilization. The 17.17.17 complex producing fertilizer industry in Manali, Chennai should also be operated. Then only it is
possible to meet out the demand.

The produced cereal and grains should be stocked in Godown. The new xylo project should be established to
preserve and stocking the foodgrains.

The hike in price of crude oil to the level of 117 dollar per barrel is an abnormal one. Most of our fund is directed for
the Diesel and petrol and kerosene and gas. So, our country is growing in inflation. Anyhow, our able Govt. face the
problem and put the inflation under control. We have attained the 8% growth rate because of the multi faceted effort of our
able Finance Minister.

The old age people pension, widow pension is a remarkable contribution of our Government. The old age pension
should be enhanced from 500 to 1000.

Our Government has allotted lot for the rural drought scheme. The NREGA Scheme is a scheme which is giving
employment opportunity for rural labour force. It gives more purchasing power to the rural poor people.

Now there are some paucity for the labouers in agriculture field work after the NREGA. In order to set right, this problem,
the agricultural people can contribute Rs.50/- additionally over and above the payment of NREGA. The workers who are
expert in agriculture can be worked for agriculture production.

Regarding the Taxation, I bring to the knowledge of our Finance Minister that semi mechanised match factory should not be
treated equally with mechanised. The tax should be reduced to 4% instead of 10% to protect the semi mechanised labour
intensive match industries.

Moreover, the food material like 'Masala Powder" should be relieved from excise duty.

The Government should contribute more on providing drinking water facilities. In my constituency, the city area like
Tirunelveli, Palayamkottai, Melapalaym and Thatchanallur area people are suffering due to inadequate supply of water. So,
the Tamil Nadu Government send already proposal to our Central Government for Rs.100 crore scheme of Papanasam to
Tiruneleveli Corporation pipe line water scheme. The direct pipe line scheme need to be sanctioned 100 crore from Central
Government water scheme.



The water pollution should be eradicated to keep the clear environment. The Thamparaami river is a boom to Tirunelveli
and Tuticorin Distt. The river should not be polluted by the sewage water of city dwellers. It must be cleared and purified.

*SHRI N. CHEALUVARAYA SWAMY (MANDYA): Hon'ble Chairman, Sir thank you for giving me the opportunity to participate
in the discussion on Supplementary Demands for Grants (General) for the year 2011-12. Hon'ble Finance Minister has
presented the Appropriation Bill to the tune of about thirty-four thousand crores of rupees. I am of the opinion that he has
not paid adequate attention to solve the problems of agriculture sector. Farmers are facing many kinds of difficulties. When
it comes to agricultural loan, short term loans are given @ 4% interest, whereas long term loans are given @ 14 to 15%
per annum. It is costlier than the home loan, which is available at a lesser rate of interest. So farmers are not at all
benefitted from the long term loan. As we are all aware our country is witnessing natural calamities like floods in some
parts and drought in some other parts of the country. In such a situation it is not possible for our farmers to get long term
agricultural loan at heavy rate of interest. That is why I urge upon the Hon'ble Finance Minister to look into this matter and
take steps to bring down the rate of interest to at least 4% per annum. It would encourage our farmers to take up
agriculture activities very seriously.

My next point is about agriculture census. There is no latest agriculture census available in the country. Even today our
revenue records like pahani, pattas are showing the entries of crop pattern made years ago. We can see wrong entries in
the revenue records. For instance, the entry of paddy is shown in the land, where sugar cane is grown, similarly various
kinds of wrong entries are made as there was no agriculture census in the country. Hence I impress upon the Union
Government to pay necessary attention to conduct agriculture census to do away with possible irregularities.

I would like to draw the attention of the Government about natural calamities like flood and drought. Our country is
severely affected every year by both. Therefore it is very

much essential to take permanent relief measures in the regions frequently hit by floods and droughts. People of such
regions should be provided with all kinds of facilities like food, clothing, employment and housing etc,

Dairy farming should be encouraged as many districts in our country particularly in Karnataka, people are dependent on it.
Adequate health cover should be given to milch cows, veterinary hospitals should be set up in every block within the taluks.

As far as food processing industries are concerned the Government should pay attention to set up more and more food
processing units. Now-a-days Mango, Jackfruit, Banana, Chicku and other horticulture crops are grown in large scale in the
country including Karnataka. Hence our farmers should be encouraged by way of setting up adequate number of food
processing industries in all districts including my home district Mandya in Karnataka.

Another very serious issue is about sericulture. Farmers in Karnataka are demonstrating, rallying against the Central
Government as it has reduced the import duty on silk from 31% to 6%. This move severely hit sericulture farmers in
Karnataka as prices of cocoons have drastically gone down to Rs.70-/ to Rs.80-/ per kilogram. But the cost of production of
per kilogram cocoon is Rs. 200/- to Rs.250/-. If this situation continues further it would be a disastrous for the farmers of
Karnataka. My leader and former Prime Minister Shri H.D. Devegowda ji raised the issue more than 4 times on the floor of
this august House. He also wrote a letter to the Hon'ble Prime Minister in this regard. Recently a delegation of our Hon'ble
Members of Parliament from Karnataka of which I too a member met Hon'ble Finance Minister to request him to solve this
problem. But so far no step has been taken in this regard. It pains me to say that Karnataka is meted out with step-
motherly treatment by the Union Government. I cannot understand why this kind of negligence is shown to Karnataka. So I
urge upon the Union Government to come to the rescue of the sericulture farmers of Karnataka without further delay by
increasing the import duty to 31%.

My next point is about sugarcane. Adequate minimum support price is not fixed for sugar cane despite nation wide protest
by sugarcane farmers. Many districts of Karnataka especially my constituency Mandya produce large scale sugarcane.
Hence immediate steps need to be taken to fix MSP for this crop.

As far as ground water is concerned the situation is very pathetic in the country particularly in Karnataka. Ground water



level is depleting every year. Lakes, ponds and other water tanks must be silted. Their storage capacity is now very low. So
the Union Government should take steps to desilt the lakes, ponds and other water tanks to increase their storage
capacity. Disilting of lakes should be brought under MNREGA Inter-linking of rivers should be taken up to link all major
rivers.

Lastly I once again urge upon the Union Government to take immediate steps to solve problems of agriculture sector,
sericulture farmer's and adequate water for irrigation.

With these words I conclude my speech.

*SHRI PRASANTA KUMAR MAJUMDAR (BALURGHAT): Hon'ble Chairman Sir, the Budget of 2011-12 is worth more than 12
lakh crores of rupees. In this Budget the Government has declared that there would be development in the country, in the
agricultural sector, health sector, educational sector. But what is the ground reality? We have been discussing the issue of
price rise, particularly food inflation in this august House since yesterday. We all know that prices of essential commodities
are shooting through the roof. Whenever there is rise in prices, the purchasing power of people goes down. They have to
run their households with limited resources and may have to starve or eat once in a day. There are scores of people below
poverty line. The Central Government is putting forth a particular figure; the State Governments are giving some other
figures and various commissions are highlighting some thing different. The exact number is still not available but we believe
that more than 60 to 65% of the people of this country are below the poverty line. They are today in great difficulty. In the
name of development, the poor people are starving, how can they survive? Investment in agriculture has come down;
productivity has also decreased due to uncertainty. Most of the fertilizer companies have downed their shutters. Fertilizers
are being imported by paying higher prices from foreign countries. Irrigation facilities are not available. Subsidies are being
gradually withdrawn. The farmers also do not get the MSP that is announced. There is no arrangement of procurement of
foodgrains by the Government. FCI does not procure paddy, JCI does not procure jute. Only the middlemen and hoarders
are allowed to thrive. The input cost of agriculture has risen manifold along with the prices of petrol, diesel and kerosene.
Agriculture has become an unprofitable proposition. So if the agriculture sector does not develop, if the rural areas do not
prosper, then the entire country will lag behind. Go to any village of India. You will find that healthcare

facilities are almost absent. Only in the cities, hospitals and doctors are found. But even then, they are so costly. Common
people cannot afford to avail the services and thus they die untimely deaths.

Education has also become a business. A person who has money can get admission in any engineering college or medical
college. Almost one and a half crore of rupees is required to get a seat in a medical college. Can an ordinary student pay
that much money to receive higher education? If this is the scenario then how can universal education become a reality? If
education does not reach every nook and corner of villages, the country cannot progress and go for a total overhaul of
outlook.

So there is dearth of money, education and healthcare in our country. For development of the nation, the Government must
review its economic policies. To strengthen the capitalist system, the Government has adopted liberalization policy. But it is
a fact that wherever in the world, such policies have been adopted, economic crises have befallen. Our country will also
face such problems. Only a handful of industrialists and business houses will reap the benefit of liberalization and
globalization. In this years' Budget the corporate sector has been given immense tax relief. We must change this system.

Many of the members of this august House hail from rural India. I urge upon you to just imagine what hardships the poor



people of the villages are going through; kindly think about them, do something for them.

Another thing I would like to touch upon here. The Farakka Barrage was constructed between the years 1958 and 1962 in
order to have a link between North Bengal and North Eastern States. It is the only way of communication via rail and bus.
This barrage has been damaged and must be repaired immediately. The Government of India has for long overlooked this
important link and I request that without any further delay, Farakka Barrage should be taken proper care of.

With these few words I thank you and conclude my speech.

SHRI NARAHARI MAHATO (PURULIA): Thank you, Mr. Chairman, Sir, for giving me an opportunity to participate in the
discussion on the Supplementary Demands for Grants for 2011-12.

Our country is village oriented and most of the people live in the rural areas. Even after 64 years of Independence,
development of the people living in the rural areas has not taken place to a considerable extent. They are still very poor. To
accelerate development of the rural areas of our country, our Finance Minister, in his last Budget provided for all-round

development. But what have we seen? We have seen that the Rajiv Gandhi Rural Electrification Scheme has not been
completed in the stipulated time and period. We have seen that the Pradhan Mantri Gram Sadak Yojana has become non-
functional and the Central fund is not being utilised or sanctioned for repairing the roads.

Secondly, our Finance Minister gave a lengthy speech today in the House on price rise. If we talk of price rise, the
agriculture sector must be taken into consideration. What is the position of irrigation in the rural areas of our country? Most
of the hon. Members while taking part in the discussion spoke about the problem in the agriculture sector and lack of
irrigation facilities. But there is no need to speak about it so much for there is no scope for providing for repairing,
reconstructing or rebuilding the irrigation projects.

Thirdly, I come to employment generation. The corruption is increasing by leaps and bounds in our country. If we see the
television or read the newspaper, what do we see?

The employment generation must be introduced. It is for the benefit of the people. But what we have seen today is that the
Government is doing everything for the corporate house. It seems that the Government is of the corporate, by the
corporate and for the corporate.

I live in a rural area of Purulia District in West Bengal. The lac cultivation is very popular there but there is no Central
Government assistance involved in the cultivation of lac. I demand the Central Government assistance in the cultivation of
lac. It is very necessary and urgent for the benefit of the poor people.

My last point is this. The MPLAD fund has been increased from Rs. 2 crore to Rs. 5 crore for the improvement of
infrastructure in the District but there are no effective technical or non-technical hands to expedite the expenditure and to
submit the Utilisation Certificate to the implementing agency. Due to this reason, the MPLAD fund is not being used
properly and the works are not being executed properly. So, technical or non-technical hands must be employed forthwith.
There must be an Office for the Nodal Officer, whereby the entire MPLAD fund could be utilised properly. Technical or non-
technical hands must be employed. The entire fund has to be utilised expeditiously in an effective manner. The MPLAD fund
should be spent in the same year, otherwise the money is going to be lapsed.

With these words I conclude my speech.
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*SHRIMATI BOTCHA JHANSI LAKSHMI (VIZIANAGARAM): Thank you Hon'ble Chairman for allowing me to lay my speech
on the Supplementary Demands for grants 2011-2012. I whole heatedly supports this Supplementary Demands for grants
2011-2012.

This Demands for Grants includes 53 Grants. Approval of the Parliament is sought to authorize gross additional
expenditure of Rs.34,72480 crores of this, the proposals involving net cash outgo aggregate to Rs.9,016.06 crores and
gross additional expenditure, matched by savings of the concerned Ministries aggregates to Rs.25,70,784 crores.



I would like to thank UPA Government Chairperson Madam Hon'ble Soniaji, our beloved Prime Minister Dr.Manmohan
Singhji, our Hon'ble Finance Minister Parnab Mukherjee because our Government is very much concerned for the common
man welfare. On one side more constructive, our supplementary grant allocation on NAREGA for rural employment as well
as create durable assets in rural India. It will definitely change the rural face of India in terms of Health, Education, Water
Resources, Women and Child Welfare, Agriculture, Urban Development, Panchayati Raj and other important welfare etc. On
the other side it is to concentrate the sustainable development like providing infrastructure and other activities like power,
fertilizers, science and technology labour and employment and Textiles and space.

The 18 lac Anganwadi workers are very happy for increase of their salaries. Anganwadi workers get Rs.1500.
Anganwadi teacher get Rs.3000/-., only in this Government recognized ones. I thank the Government on behalf of the
Anganwadi workers and teachers. Madam, Speaker under Ministry of Rural Development to allocate additional requirement
for the BPL survey Rs.2,3000 crores. It is very useful to Below Poverty Line people in all drown-trodden, also people of
SC/ST, minorities and other backward OBC.

Our Government vision is always of the people, by the people for the people. That is why I am saying implementation
of all important Ministries especially construction under Bharat Nirman programme to provide, shelter, food, employment,
infrastructure, and health and education, communication and agriculture and Panchayati Raj for construction of rural Roads
and connectivity and strengthen the SHG's to provide economic empowerment for women under Rural Development.

I urge the Government in this context to provide special funds to create assets and infrastructure where backward areas
are identified in the entire country and specially in Andhra Pradesh various regions like Srikakulam, Vizianagaram,
Mahaboobnagar, Adilabad, Rayalaseema and on various places. Still our people are suffering many problems for lack of
employment, water Resources and Rural connectivity and employment.

Madam our Government provided social security pension to people instead of old age pension 65 years to 60 years getting
pension. For the concern of old age people and physically challenged pensions also provide 500 to 750 rupees based on the
percentage of disability. In this connection I urge the Government to provide Marine Fishermen who are also to be looked
into and consider the PHC pension because majority of the family members' vocation is only catching fishes by going in
boating. I had seen recently in medical camp, below the age of 45 years old, all fishermen are suffering from carnia
disease. Doctors also confirm the partial disabilities nearly 40% disability after 50 years those people were not getting
other jobs or works because of carnia disease. So my humble request is considering our fishermen brother's pathetic
conditions to protect those lives and to provide PHC pension for their livelihood.

Madam, Speaker under Rural sanitation and Drinking water programme majority of Bore wells are to be provided where the
need arises in the villages . The Ministry is providing maintenance for borewell providing Rs.600. But it is insufficient to
restore the borewell. Hence, please provide Rs.1000 instead of Rs.600.

Thanking you sir once again. I whole-heartedly support this demand for supplementary Demands 2011-12.

MR. CHAIRMAN : Hon. Members, the discussion on Supplementary Demands for Grants (General) is over and the reply of
the Finance Minister will be tomorrow.

Now, we shall take up 'Zero Hour'. Shrimati Botcha Jhansi Lakshmi.



